Government. Various factories. of the
company are Jocated at Bangalore,
Hyderabad, Nasik, Koraput, Kanpur,
Lucknow and Barrackpore. The in-

vestment as on 31-3-1980 by way of

paid-up share capital is Rs. 60 crores
and by way of loap assistance from the
Government of India is Rs. 67.84
crores,

(b) The following types of aircraft
have been produced by HAL during
the last three years: —

(i) MiG.21 series of aircraft
(§) HS-748 aircraft

(iii) Basant agricultural aircraft
(iv) Kiran {rainer aircraft

(v) Ajeet aircraft

(vi) Gnat Retromod
aircraft

(Phase II)

‘(vii) Cheetah helicopter

(viii) Chectal/helicopter

It is not in the public interest to dis-
close the number of aircraft produced.

(¢} and (d) The utilisation of capa-
city in all divisions of HAL js depen-
dent on the Defence Services and Civil
Aviation. Efforts ure continuously
being made to ensure adequate work-
load for all the divisions of HAL.
However, there is idle capacity in the
Kanpur Division, which will be utiliz-
ed for manufacture of AN-32 type
aircraft recently selected for medium
tactical transport role.
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Probe in ‘Kissa Kursi ka Case’

3197. SHR] V. KISHORE CHANDRA
S. DEO: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the details of the inquiry made
against former official of the C.B.I. and
Chief investigation officer in the Kissa
Kursi Ka Case and the report thereof;
and '

(b) the action being taken by Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLTIAMEN-
TARY AFFAIRS (SHRI P. VENKA-
TASUBBAIAH): (a) No enquiry was
~made by the C.B.L. against the inves-
tigating officer of the Kissa Kursi Ka
case,

(b) Does not arise.

Atomic Power Plaits in Rajasthan

3198. SHRI D. L. BAITHA: Wil
_thetePMME MINISTER be pleased to
stabe: | , |

- (a) whe%herxt is a fact that the
Atomic Power Plants in Rajasthan

“State have been put to aperation; ‘and

if so, what ig the present capacity with
production since operation; L

(b) whether it is also a fact that
there are proposals
Atomic Power Plants at various places
in the country; and

(c) if so, the names of those places
and the basis/criteria on which those
places have been selected for locating
such Atomic Power Plants ang the
progress so far made in this respect?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY AND ELECTRONICS
(SHRI C. P. N. SINGH): (a)
Sir. Unit.] of the Rajasthan Atomic
Power Station has been in commercial
cperation since December 1973 and at
present, is operating at a power level
of 200 MWe. Unit-I has generated
around 5412 million units since com-
mencement of operation. Unit-II has
been synchronisad to the grid for the
first time on November 1, 1980 and is
being test run to about 160 MWe and
is expected to go into commercial
operation by the end of March 1981.

(b) and (c¢). Government is consi-
dering a programme to set up some
more Atomic Power Plants during the
five year plan period 1980—85. Detils
of the programme are being worked
out.
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